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H. 661] TS ey, SEFAT, BEE 7, 2025/4TH 18, 1946
No. 661] NEW DELHI, FRIDAY, FEBRUARY 7, 2025/MAGHA 18, 1946
qEF TREgH i ST A

T2 faeelt, 7 wead, 2025

FT.3M. 665(37).— Fra T THTL o, TPT THF A9, 1956 (1956 1 48) (ordr =o/ zae
THETT S ATAAIT FgT 747 ) AT &=y 3F i ST (1) F Aefiw Iy T T g qaER F qa=F
TREg ¥ TSTHET HATAT T SATELAAT AT HTAT. 704(3T), ST AT o ST, STETLTI, T |1, gog
3, ITET (i) # faATF 14.02.2024%=tiord it 7 AT, grer g o7 F Fe Rorer § et - sryaww -
FaLT TFTIHS (U-5) % .47, 96+790 & .4, 101+900 = f.#t. 102+300 # f=.#t. 130+586 % *
L TSN o AT (ATSTHA [ 4 A/ 6 9 & 41, A=), LA, Taed < T 6 (o0 39
ATLAAT & IUTIF ATHAT H AT I FT TSI FTAh Sq ArerT v =i i off ;

ST I ATEEAAT HT TIL I AT AT o0l 7T 3F sl STLTT (3) F AT qarra "29.02.2024"
T "TSTT FEAT "I AT AT ST W TRt T T o

o Tere TTiRshT<Y =y fEelt oft ==k & g smérg ure TE g g

T | ITTAFTE 7 3 SATATHIH T 97T 39 AT STLTT (1) F ATEL H, Feg 1T TLRE FT AIAT
R T e;

qA: AT, el TLHRTT, TAT ITIAFTET T 3Th AT T T AT 9T 3T I<F ATAA| T &m=T 39
T ITATT (1) T T ARIT FT TN Fd g0, Tg AU Fdl & [ I Al § [Aeg i F7
TFTR TS o oI ersie 3T ST =i ;

968 G1/2025 @)
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ST o1, el TLHIY, I ATAAAR 0T 1T 3 AT ITLTIT (2) F AL | T AT FAT g ToF
T ATIAAT & TSI | THF 9, I AqAT § [AAay G a6t fFeenmi § 9 g sreafeas &9
H Fra T qLRTE | A2 a1 et |
AL

AT T57 % I et # faee -3 aa-Fedl TaaiHd (T4s-5) % .91, 96+790 & f&.4T.
101+900 = f3.HT. 102+300 & 3. #ft. 130+586 = = forw o= it ST AT He==T AT rqaT 7=

NEGREEERI
TS T ATH: gRATT S =1 7T S
A | Trerr gt || R FT || qf® Fir (s S st/ Raag st s am
HEAT TR || R || @R
L1 2 | 3 || 4 || 5 | 6

[GTIeF 7 AT: FTE

i T T @E wiEar

1 505/1 fa=r  ||fAtt Fo 0.0177(|505/1/2 (0-7) (3T 71. 4191,4201, 4396 )
505/1 FHT FAT TAT SRTTHwg &g T 997 g
1/32 ATRT AT TAT TAT I g T Zferar 1/32
AT FAAT Il Tl T g T Fferar 1/32 907
STAT <& T T FeT &g T TEshiare 1/25 90T
TR, A, 9, ST T a4 6 T
TSITATA g¥ AT THART 3/35 9T «fiwfa arer
<ot fererar #a7 g 7= a3 1/56 9t Hfwfa
FAwaT 3T forear 7 1 24T Tt Fq7 {g o
THS AT 7/240 FHT fawer a&4t, IS <4t gt
FqT [¥ig T TAS AT g€ &1 THAN 1/24 T
T fEiE T 7 o 36l 79w e T
TrsiieTer 3/112 9t Sfwfa et f@ear =
AT &1 AT TSI 3% o 1o T A 168 87
TT FAATT 1/120 W7 Aes(1q T8 T 7 greadar
AT AT TSI 3 AT T TSI 30 AT T
Fq f¥g 1/240 W7 Hrg+ g T 7 gieaar &t
AT TSI I AT T Fa (¥g 17/1688 90T
Hrfy ey 3= g 7 oftar T2 o =he
g T =a¥ fg 8¢ a7 F99nT 1/120 AT
EREIRREENIEIE IR E I CICA LA i LY
g 1/140 AT Trter T Teia 6 0= =a< g
1/240 AT ASTHT T ST AT T T 1/7
AT ITET [ €T T THSiar 1/21 A7
AT e=T fererar sfeeam = TSt 3/160
AT TATS, FHIAT TATT FLAA T SfeedT 8Tl
THART 3/112 AWT A=<l ferar F FHadT T
TSR T 3{vedT g2 & AT 1/60 AT 9% 3%
I, I IH TAT TATH 575 Ih Aia Hg TF
FeAT Z¥ T AHATT 19/840 AT foHAT T&T Ta T
STeAe ffg T 2feraT 359/886200 AT A% g
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BIESEEIRISEE S RIEIEU 3

T HAT TTH T THSATATS 1/7 9T ATEH RS
FHAT T gLl T THSATT 3 /56 ATT TeheT
T T O ST 1 /28 ST I ¥ A
SH I THEE T (g T 9 Sl <4t T
FATIT T THSHATT g2 T THANT 43/700 AT
AASIT T FaaT T 2927 91 /3275 91T
505/1 min

2 505/2 o=

0.0076

505/2 FLTATT -STAATA [ RLLTAT T 9T =TT
T T THART 2/9 AT fashw g 7 e 0
RITETaT 1/9 9T THEATH - AT T3 TR T
TTHSITATA g% &7 FHNT 1/6 9T ST fg T
TUTSTTT T eF=TT 5239/34026 AT FiE T
TIHASITAT T =T 5239/34026 9T A
AT TR T FATATT T RELTT 144/5671 AW
AT WIAT 9 a9 Fo1 [AerdT 9 3T - A9
AT F THRAT - ST AT TSt ¥ AT
T B AT 1/6 AT ATH g

505/2 MIN

3 72//15 foe

0.0303

72/15/2 (0-12) aehTet 9. 4242,4251,4273,
LT FHTE T aFT9+= T 80/ 3789 AT, 0T
g T 7291 FHT T 80 / 3789 AT, TAIT TH
ATATEE T 225 /3789 Wi, At Hare =
AT T f=ZRT 102 /3789 AN, THAEL T FTAT
o fRaTeT 327 /3789 W, T I &AL
= 556 / 3789 AT, HIT TH T 1% TH T
TATIH 858/3789 T ALISATAT fagaT 9
FAXNT T TS T T FYT L =T FHATT
286/3789 AT IFATH I SAHIATT T STaT
488/3789 9N AT, AL TATA ITAT T FIT
T AT THNRT 286/3789 AT =75 fig T w21
T TATH 126/3789 AT HIT HZI0T it
AT 25 fHE T FYT X T aHATT 160 /3789
AT T (6 T T G FHALT [T AT
= fR@mT 3¢ A9 999N 5 /3789 AT ofr <&t
TereraT eeiT T T 210 /3789 AT

72//15 min

4 82//9/3 o=

0.0126

(F2T . 2) ( TTFTA 7. 3776) TH=HET, THIT
AT RITETAT T AT g2 & 99HANT 2/25
AT A FeaT 7 o7 T o S T Zhq20
T FEETT g2 oI FHATRT 1 /15 17 90T
T T A=Y T R g% & J9anT
2/75 TTeheT, AT T HHAY T RIXETAT g2
ZT THATT 2/75 T IUT 4T T T LA TF
AT THE 4/75 9T AEd O St T atoer
1/75 AT S, FAL, FO, T [HET 7] T
T Y AT TAHART 2/75 FAT 38T T A= X
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T TH 1/75 ST Fierea? T Fieae T St
TR 1/75 T AN T 719 ¥ IF FreT IF
ATHEE O aTS(T 3/30 9T Stead T 7 O
T 1/ 75 T X I TOE R T § 1/750 AR
AT, IR T ARMEE T ] 79 g€ a0
TSR 1/25 AT ferea T e o 29
1/15 TIT AT T e TF SETT 1/15 AT
TTHET T STl T AT 1/25 AT st ¥
LR T [TeTaT 1/750 907 Tgarer, 7t T
F HIAT [T TS [ ANTEE g€ &l THANT
1/150 T 92&TT FHIE T T 305, 79 Tt
THIT I STAT T gL AT GHATRT 1/25 907
AT FaeraT T T W3 1/75 WRT AR O
o T8 T 9T 94/375 AT ATRag ATHT
forera Sfivae T St T 1 /75 AT, 9990
ST ST AT AT THGHE T A Sh
TIET I WTHEE g€ 9 THATT 3 /50 9T, 9rTfed
FereraT Faeie T 9nT=E 1 /50 96T

82//9/3 min

91//10 for =

Fo 0.0202

10/1 (0-8) (ET=hTA HaT
4158,4165,4194,4204,4212,4266,4508,4551)

AeATIRig T ATe=@ T 4T 135 /6178 AT,
TAAT , gHRHT A 9 AT FAT AT @HEE T
T 2 AT THATT 417 / 30890 AT, I8% IF
STAT T AT qriast THr @wEs 14 / 3089
AT, Fa T6g T e 370/3089 s, feredft
fareraT 7 geftar =t T 7 qegaT, Torer T
T g T wae g g7 A a99nT 63/3089
AT, THIET T T FATd A ATl 98 T T80T
T AT THENT 77/6178 ST, TgaTel, Svx T
F et fargar e T AR T A7t =52 g7
T THART 39/6178 AT, FALT fAeraT F /I T
FEr T AT 9@ g2 & 99T 20/3089 AT,
AT fareraT F Hoor, THer T F 99T T 0T
fRig T FedT 2¢ AT THANT 195/6178 9T,
TGS, T Gl T a9 13/6178 AT,
et 3dT TaT T T s 4/3089 9T,
ZaT fareaT o T 9= 78T 5/3089 @, 377

g T e foig T FwaT 32/3089 AT, TS+,

S avE T ITAT T8 T qHT g &l GHAN
27/3089 AT, T, FASHT TATH GLSTATT T
T f¥g 2 &1 AHART 369/3089 AT, ST,
HYE A BIE I HH T & 8 AT aHA
773/3089 AT, FATY, TALTST AT HILTH T
T foig g¢ 1 THATRT 741/6178 AT, Ha<r aaf
T Hodrd fHg I e &g 82/3089 #,

of T 4T Tt THerEe O e g 80/3089
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AT T TOT9H ; STETETIOT 5

AT, THY T gEraea T Frad 97/6178 AT,
T TAT 7T T ATA=@ 20/3089 AT, T TaT
T e T 170/3089 |T=T faerar 7 a7
T T Atorex (4, adfaestag T §iH g T
TAT gT AT THANT 32/3089 W ATHIEE
TSI T T HRT T8 T 79T 40/3089 T,

TAFRTE AT gFAT [T GH=E g¥ &l THANT 27
/6178 AT, Fqaer, [, g gt TEie
e g% 9 J99nT 2 /3089 WY [Shd T
THAIY I @A 49 /6178 91, TaT g 1
foreme = 974 30 /3089 AT, Fvaqd fagar 7
TTST9T FHTY, TEa 6 T T Toher &1 TSTaTar
IERT THELHT T freHT g2 O aHERT 157
/6178 ST =T fareraT T JgwTe, Hawrst aaei?
AT T FAALT TAT T T @H=E g2 a1
THATT 139 /30890 T, TAAT, THAT , FIAT,
T T F FHA[ T @HEE T TR g2 T
THATT 139 /37068 AT dg% IF qoTHT T
AT T FE=E 139 /185340 W, Hatl
TereraT I I faT 43 /18534 AT, €977 91
AT I T (&A1 22 &1 T8/ 124 /9267
AT, THEA T gheaes T Frad 41275
/18515466 AT, &=l Tall 74T T ATeA=< 20
/2997 AT, et g =T aeAt gefies o
{1 95 /6178 AT,

91//10 Min

6 91//11/1
o=

0.0202

11/1/2 (0-8) (ZaTel aT
4158,4165,4194,4204,4212,4266,4508,4551)
TeATRE I ATer=a I3 J471 135 /6178 AT,

AT, RAT T 7 =AHiT FH7 T @H=E O
ST 82 i J9ATT 417 / 30890 AT, g% 3h
ST O et At Tt @w=g 14 / 3089
AT, F&9 THg T e 370/3089 T, feredt
FErerar 7 gefter Tt T 7 Fogam, e =
T g T Fa¥ [{g g A1 J99nT 63/3089
AT, TETET T T FATT [T AT 58 T TLET
T &1 HENT 77/6178 AT, TAT4T, Stvx T
T Trert fareaT g T AAEd O 91 98 g
T THART 39/6178 AT, T [Aer@aT F di T
FTET T AT 9@ g¥ &l q99nT 20/3089 AT,
HTHT TarerdT 3 Fo07, THE T T AT T THT
g T e dT 2% A GUTHT 195/6178 AT,
T, T el T A=A 13/6178 W,
qedt aaT TeT T T foragHAT 4/3089 ST,

ST Tt aTeT T\ T SHY 5/3089 W, 397
& T 7 fig T Feear 32/3089 W, Treiw,

STETereg AT 97T 9 T AT g€ &l TN
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27/3089 ST, T, FASIT [T GLSTATH T
T foig g¢ 7 T9ATRT 369/3089 AT, ST,
HYE TAT B I T T g BY & qHA
773/3089 ST, AT, FALTS TATT HIIH T
T f¥g B &1 THART 741/6178 AT, |§a<y <&t
Tl qod | Hg I AT Hg 82/3089 T,
ofreT TY ot Tera O e g 80/3089
AT, THI T gLa3 T Trad 97/6178 AT,
eTET T T AT T ATer= 20/3089 AT, AT
T T I 170/3089 AT [AeraT 7 a4
T 7 atorex g, aafamstig T oW g o
THT gL AT FHANT 32/3089 W ATHIGE
TSIt Tt /T TH T H{eft 40/3089 2T,
TAFRTE TATH gFAT T @H=E 2T &l THANT 27
/6178 AT, Haer, fAfer, Taw gt e
AT g< T J99nT 2 /3089 WHT [T TF
THA T forsAT 49 /6178 AT, qar &g 7=
forEme O 9741 30 /3089 AT, Fwaqd fFgar T
TTST9T FHTY, TET 6 T T Tohel <& TStarar
AT THEHR T =T g2 O a9EnT 157
/6178 ITRT AT ToeraT 7 Fg T, HALl I 1Y
AT F FHAL TAT AT T THAS g2 a7
THATT 139 /30890 AT, TaT, THAT , FLAT,
ST T F FHAT T GHEE T TR g2 T
THATT 139 /37068 AT Tg% 3% dSTHIT T
AT T @9=E 139 /185340 AT, Fadr
fererar S oo e 43 /18534 W, H9T Hie
AT I T &A1 2% &7 F87N0T 124 /9267
AT, THFA T gaws I Fead 41275
/18515466 ATT,I=T Tl 79T T ATr=3 20
/2997 W, et g Tt Tt gefew
TTHATT 95 /6178 AT,

91//11/1 Min

91//2 =

Fr 0.0303

2/2 (0-12) (ZTTet 7. 4270) - FeTTT e

AT g T g9t 1/10 AR TASETaT Fear @
T T F [ T T O 79149 g 87
T FHATT 1/10 W7 Tofedr o fEmer = fg
1/5 T TTotex T 9 FqI9 [T AT g T
FATST g% &l FHATT 1/5 T g9t faeaT T
T TSt 1/25 ST AT, T SAteg T
AT 1/12 9T et T 57 &g ¥ & st
1/60 T i T, Tz g = qaas =
ST g g &1 a0 1/60 AN a4, TS
AT T g T &\ ST g &1 AR 4/25 9N
AR Siedt 34T Frear vgrax fig @ 57 fig

1 /36 AT ST T T F AT TAT Hgea?

e T 517 ¥ 8% &1 J9ANT 1 /24 907 |§qr9




[$TRT [I—=vE 3(ii)] T T TSI © T 7

AT FAreraT TET SfTRa T TTeReT FHTY I HeraT
g 2% a1 999N 1 /72 917
91//2 Min

8 |91/ fm |t [Ff 0.0025|(9/1 (0-1) Ttz fiz , afers g = FeamT
g T IS 8% &7 F9NT 1 /3 A6 949,
e T g 6 T asteT g€ &1 9790 1/3
AT =g, g fig, adter A Soaw &g,
TAS L, FAITA AT AT Hg T TS0 gL B
THART 1/3 AW ATHIaE

91//9 Min

Total 0.1414

[®T. . NHAI/PIUBHIW/22004/2019-20/DAKExp./3D]
FT 34, Agorw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 7th February, 2025

S.0. 665(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0. 704(E) dated 14.02.2024, published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning/Six laning etc.), maintenance, management
and operation of Delhi - Amritsar - Katra Expressway (NE-5) in the stretch of land from Km. 96+790 to Km. 101+900
& Km. 102+300 to Km. 130+586 in the district of Kaithal in the state of Haryana.

And whereas the substance of the said notification has been published in “Punjab Kesari” and “Times of
India” both dated 29.02.2024 under sub-section (3) of section 3A of the said Act;

And whereas no objection has been received from any person by the competent authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within Delhi - Amritsar - Katra
Expressway (NE-5) in the stretch of land from Km. 96+790 to Km. 101+900 & Km. 102+300 to Km. 130+586 in the
district of Kaithal in the state of HARYANA
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State: HARYANA

||District: KAITHAL

Sl. Survey/Plot Type of || Nature of Area|| Name of Land Owner/Interested Person
No. Number Land Land (in Hectares)

| 2 L3 I 4 | 5 | 6

|Taluk: Kalayat

|Vi||age: Kharak Pandwa

1 505/1 min Private Agriculture 0.0177|(505/1/2 (0-7) (Mutation No. 4191,4201,

4396) 505/1 Mukesh Devi wife Jagminder
Singh son Ganga Singh 1/32 Bhaag Premo
Devi wife Prem Singh son Dalipa 1/32
Bhaag Kamla Devi wife Anup Singh son
Dalipa 1/32 Bhaag Jailo Devi daughter Dalip
Singh son of Ramjilal 1/25 Bhaag Ganga,
Jarnail, Prem, Anup son of Dalip Singh son
of Ramjilal Har Char Sambhag 3/35 Bhaag
of Mrs. Bala Devi Bidhwa Seva Singh son of
Badlu 1/56 Bhaag of Mrs. Nimbo Devi
Bidhwa and Gejo Devi daughter of Chatar
Singh son Ramjilal 7/240 Bhaag Bimala
Devi, Gejo Devi daughters Chatar Singh son
Ramjilal Har Do Sambhag 1/24 Bhaag
Gurpal Singh son and Gejo Devi daughter
Chatar Singh son Ramjilal 3/112 Bhaag Mrs.
Lichmi Bidhwa and Sushmita Devi daughter
Rajpal alias Leelu son Chatar Singh Har Do
Sambhag 1/120 Bhaag Manjeet Singh son
and Sushmita Devi daughter Rajpal alias
Leelu son Rajpal alias Leelu son Chatar
Singh 1/240 Bhaag Mohan Singh son and
Sushmita Devi daughter Rajpal alias Leelu
son Chatar Singh 17/1688 Bhaag Mrs.
Lichmi Devi Bidhwa and Sheela Devi
daughter of Naseeb Singh son of Chatar
Singh, Har Do Sambhag 1/120 Bhaag
Satyawan son and Sheela Devi daughter of
Naseeb Singh son of Chatar Singh 1/140
Bhaag Rajesh son of Naseeb Singh son of
Chatar Singh 1/240 Bhaag, Ajmer son of
Ramji Lal son of Tula 1 /7 Bhaag Pasa son
of Thandiya son of Ramjilal 1/21 Bhaag of
Shrimati Shyona Bidhwa Thandiya son of
Ramjilal 3/160 Bhaag of Manoj, Kala son of
Karnail son of Thandiya Har Do Sambhag
3/112 Bhaag of Santro widow and Karmwati
daughter of Rajendra son of Thandiya Har
Do Sambhag 1/60 Bhaag Nek alias Harnek,
Budhu alias Praveen son of Indra alias
Rajender Singh son of Thandiya Har Do
Sambhag 19/840 Part Bimala Devi wife
Jarnail Singh son of Dalipa 359/886200
Bhaag Nar Singh son of Mewa Ram son of
Ramjilal 1/7 Bhaag Vasideh Karambir son
of Hazura son of Ramjilal 3 /56 Bhaag
Mukesh daughter Ranbir son Hazura 1 /28
Bhaag Ganga Singh Jarnail Prem alias
Premchand Anoop Singh son and jails Devi
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HILT =T TSI AT

daughter Dalipa son Ramjilal Har Panch
Sambhag 43/700 Bhaag Manjeet son Sathir
son Hazura 91 /3275 Bhaag

505/1 min

2 505/2 min

Private

Agriculture

0.0076

505/2 Brishbhan , Jaypal S/O Girghala S/o
Syonanth har do sambhaag 2/9 bhaag
Vikram Singh S/o Raghbir S/o Girghala 1/9
bhaag Ramniwas, Ashu S/O Nafa S/o
Ramjilal Har do sambhaag 1/6 bhaag Dalbir
Singh s/o Ranjeet S/o Syonath 5239/34026
bhaag Chotu S/o Ramijilal S/o Syonanth
5239/34026 bhaag Anil Devi W/o Brishbhan
S/o Girdhala 144/5671 bhaag Patasho Mata
v Suresh Devi WD/O va Ajay, Abhay S/O
va Eakta, Angita putriyaan Balraj S/o
Birbhan har chh sambhaag 1/6 bhaag
vasideh

505/2 MIN

3 72//15 min

Private

Agriculture

0.0303

15/2 (0-12) Mutation no. 4242,4251,4273,
Ashok Kumar s/o Dayanand s/o 80/3789
bhaag, Narayan Singh s/o Naresh Kumar s/o
80/3789 bhaag, Daman s/o Mansingh s/o
225/3789 bhaag, Smt. Santosh D/o Bala s/o
Dadara 102/3789 bhaag, Ramharme s/o Bala
s/o Didara 327/3789 Bhaag, Satbir son of
Mukhtyara son of 556/3789 Bhaag, Mangat
Ram son of Baru Ram son of Dayaram
858/3789 Bhaag Sarojbala widow and son of
Raje Ram son of Har Do Sambhag 286/3789
Bhaag Gurnam son of Mokhyara son of
Dayaram 488/3789 Bhaag Rohtash , Naresh
son of Pal, son of Kupura, Har Do Sambhag,
286/3789 bhaag, Adyatit Singh, son of
Suresh, son of Dayaram, 126/3789 Bhaag,
Sandeep Saharan, Sushil, son of Indra Singh,
son of Kupura, Har Do Sambhag,
160/3789Bhaag, Adyatit Singh son and
Sushil daughters, Mansingh, son of
Dayaram, Har teen Sambhag 5 /3789 Bhaag
Sheela Devi Widow Dharambir Son District
210 /3789 Bhaag.

72//15 min

4 82//9/3 min

Private

Agriculture

0.0126

(Badar No. 2) (Mutation No. 3776)
Ramchandra, Samsher, son of Girdhala, son
of Sayonath, Har Do Sambhag 2/25 Bhaag,
widow Suman and other sons and Jashan,
son of Girdhari, son of Sardara, Har teen
Sambhag, 1/15 bhaag, Deshraj, Sumit, son
of Ramchandra, son of Girdhari, son of
Samsher, son of Girdhala, Har Do Sambhag
, 275 bhaag, Usha Devi, wife Suryabhan,
son Man Singh, 4/ 75 Bhaag Birbal, son of
Jelly, son of Vajira, 1/75 Bhaag Anguri,
Santro, Krishna, sister-in-law, daughters of
Mangu. Son Chelu Har Char Sambhag 2/75
bhaag, Kelo Devi Daughter Bhagchand Son
Chelu Ram 1/75 Bhaag. Balinder son of
Birbal son of Jaili Ram 1/75 Bhaag of Suraj
son of Man Singh Chhote Nayak Mamchand
son of Vazira 3/30 Bhaag of Jaswant son of
Mangu son of Chelu 1/75 Bhaag of Suraj
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son of Maan Singh 1/750 Bhaag, Daya,
Yoginder son of Birbal son of Chelu Ram
Har Do Sambhag 1/25 Bhaag of Salinder son
of Nigeria son of Chelu 1/15 Bhaag of
Hariya son of Chelu son of Syonath 1/15
Bhaag of Ramrup son of Jelli son of Vazira
1/25 Bhaag of Balraj son of Sardara son of
Girdhala 1/750 Bhag of Rohtash son of
Manoj and Meena daughter of Satbir Son of
Bhag Chand Har Do Sambhag 1/150 Bhaag,
Pradeep Kumar, son of Anju, Manju
daughters, Samsher, son of Jaili Ram, Har
teen Sambhag, 1/25 Bhaag, Ramrati, widow
Raghubir, son of Mangu, 1/75 Bhaag
Norangs, son of Dhan Singhs, son of
Shyonaths, 94/375 Bhaag Vasideh, Mamos,
widow Birbals. Son Jailiram 1/75 Bhaag,
Naresh Jaipal Jai Bhagwan son Ramkumar
son Mansingh, small barber Mamchand Har
Teen Sambhag 3/50 Bhaag, Shanti widow
Satbir son Bhagchand 1/50 Bhaag.

82//9/3 min

91//10 Min

Private

Agriculture

0.0202

10/1 (0-8) (Mutation No.
4158,4165,4194,4204,4212,4266,4508,4551)
Natha singh son of Lalchand son of Prasa
135/ 6178 Bhaag, Ratna, Hukmi son and
Mrs. Karmo daughter of Kamchand son of
Prag Har Teen Samabhag 417 / 30890
Bhaag, Tehru Tejbhan Daughter Sonia,
daughter Sita and Satyavan, Rajesh son,
daughter of Chatar Singh, Har Char
Sambhag 63/3089 Bhaag, Bandhan Singh,
son of Dhokal, 370/3089 Bhaag, Lakshmi,
widow and Sushila Devi, daughter and
Satyawan, Rajesh, son of Chatar Singh, Har
Char Sambhag, 63/ 3089 Bhaag, Prasada son
and Phoolpati daughter Lal Chand son of
Parsa Har Do Sambhag 77/6178 Bhaag,
Rohtash, Jindra son and Roshni Sindra
daughter Manphool son of Lal Chand Har
Char Sambhag 39/6178 Bhaag, Bateri
widow and Chirag son of Silver son of Lal
Chand Har Do Sambhag 20/3089 Bhaag,
Mamo widow and Krishna, Ramesh son and
Sayona daughter Amar Singh son Har Char
Samabhag 195/6178 Bhaag, Ramphal, son
Phuli daughter Lachman 13/6178 Bhaag,
Sunhari Devi wife Raghubir son Lachman
4/3089 Bhaag, Indro widow Pala Ram son of
Nomad House 5/3089 Bhaag, Uday Singh
son of Nomad son of Ram Singh Nomad
32/3089 Bhaag, Rajendra, Jasvindra son of
Pala Ram son of Nomad resident of Har Do
Sambhag 27/3089 Bhaag, Roshan, Baljeet
son of Suryabhan son of Ram Singh Har Do
Sambhag 369/3089Bhaag, Ajmer, Sundaro
son of Chhotu Fagu son of Har Do Sambhag
773/3089 Bhaag, Subhash, Balraj son of
Kaliram son of Ram Singh, Har Do
Sambhag 741/6178 Bhaag, Santro Devi wife
of Sultan Singh son of Risal Singh 82/ 3089
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Bhaag, Sheela Devi wife Rameshchand son
Rishta Singh 80/3089 Bhaag, Ramesh son
Harichand son Kundan 97/6178 Bhaag,
Dhannos wife Nattha son Lalchand 20/3089
Bhaag, Dalipa son Dholak son 170/3089
Bhaag, Sonia widow and Kusam daughter
and Bajinder Singh, Balwinder Singh son of
Bhim Singh son of Ghumantu Har Chaar
Samabhag 32/3089 Bhaag, Vasideh Rajpati
husband Mian Ram son of Munshi 40/3089
Bhaag, Suresh, Balkar son of Hukmi son of
Khemchand Har Do Samabhag 27/6178
Bhaag, Sudesh, Nishi, Sapna daughters
Raghubir Lichhman Har Teen Samabhag 2
/3089 Bhaag Gurpreet son of Raghubir son
of Lichhman 49 /6178 Bhaag, Suba Singh
son of Lichhman son of Parsa 30 /3089
Bhaag, Chandrapati widow and Rajesh
Kumar, Faith Singh son and Mukesh Devi
Rajbala daughters Ramkumar son of
Lichhman Har panch Sambhag 157 /6178
Bhaag Chhanno Widow and Chandrabhan,
Santraj, son of Balbir and Laxman, daughter
of Didara, son of Khemchand, Har panch
Sambhag 139 / 30890 Bhaag, Ratna, Hukmi,
Kartara, son of Deedara and Karmo,
daughter of Khemchand, son of Prag Har
panch, Sambhag 139 / 37068 Bhaag, Tehru
urf tejohan, son of Savatri, daughter of
Khemchand, 139 / 185340 Bhaag , Bhateri
widow Prem son Diwan 43 /18534 Bhaag,
Sanjay Sita son Prem son Diwan Har Do
Sambhag 124 /9267 Bhaag, Ramphal son
Harichand son Kundan 41275 /18515466
Bhaag, Dhanno wife Natha son Lalchand 20
/2997 Bhaag, Mrs. Ritu Rani wife
Khushiram Son Kundan 95/6178 Bhaag.
91//10 Min

6 91//11/1 Min

Private

Agriculture

0.0202

11/1/2 (0-8) (Mutation No.
4158,4165,4194,4204,4212,4266,4508,4551)
Natha singh son of Lalchand son of Prasa
135/ 6178 Bhaag, Ratna, Hukmi son and
Mrs. Karmo daughter of Kamchand son of
Prag Har Teen Samabhag 417 / 30890
Bhaag, Tehru Tejbhan Daughter Sonia,
daughter Sita and Satyavan, Rajesh son,
daughter of Chatar Singh, Har Char
Sambhag 63/3089 Bhaag, Bandhan Singh,
son of Dhokal, 370/3089 Bhaag, Lakshmi,
widow and Sushila Devi, daughter and
Satyawan, Rajesh, son of Chatar Singh, Har
Char Sambhag, 63/ 3089 Bhaag, Prasada son
and Phoolpati daughter Lal Chand son of
Parsa Har Do Sambhag 77/6178 Bhaag,
Rohtash, Jindra son and Roshni Sindra
daughter Manphool son of Lal Chand Har
Char Sambhag 39/6178 Bhaag, Bateri
widow and Chirag son of Silver son of Lal
Chand Har Do Sambhag 20/3089 Bhaag,
Mamo widow and Krishna, Ramesh son and
Sayona daughter Amar Singh son Har Char
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Samabhag 195/6178 Bhaag, Ramphal, son
Phuli daughter Lachman 13/6178 Bhaag,
Sunhari Devi wife Raghubir son Lachman
4/3089 Bhaag, Indro widow Pala Ram son of
Nomad House 5/3089 Bhaag, Uday Singh
son of Nomad son of Ram Singh Nomad
32/3089 Bhaag, Rajendra, Jasvindra son of
Pala Ram son of Nomad resident of Har Do
Sambhag 27/3089 Bhaag, Roshan, Baljeet
son of Suryabhan son of Ram Singh Har Do
Sambhag 369/3089Bhaag, Ajmer, Sundaro
son of Chhotu Fagu son of Har Do Sambhag
773/3089 Bhaag, Subhash, Balraj son of
Kaliram son of Ram Singh, Har Do
Sambhag 741/6178 Bhaag, Santro Devi wife
of Sultan Singh son of Risal Singh 82/ 3089
Bhaag, Sheela Devi wife Rameshchand son
Rishta Singh 80/3089 Bhaag, Ramesh son
Harichand son Kundan 97/6178 Bhaag,
Dhannos wife Nattha son Lalchand 20/3089
Bhaag, Dalipa son Dholak son 170/3089
Bhaag, Sonia widow and Kusam daughter
and Bajinder Singh, Balwinder Singh son of
Bhim Singh son of Ghumantu Har Chaar
Samabhag 32/3089 Bhaag, Vasideh Rajpati
husband Mian Ram son of Munshi 40/3089
Bhaag, Suresh, Balkar son of Hukmi son of
Khemchand Har Do Samabhag 27/6178
Bhaag, Sudesh, Nishi, Sapna daughters
Raghubir Lichhman Har Teen Samabhag 2
/3089 Bhaag Gurpreet son of Raghubir son
of Lichhman 49 /6178 Bhaag, Suba Singh
son of Lichhman son of Parsa 30 /3089
Bhaag, Chandrapati widow and Rajesh
Kumar, Faith Singh son and Mukesh Devi
Rajbala daughters Ramkumar son of
Lichhman Har panch Sambhag 157 /6178
Bhaag Chhanno Widow and Chandrabhan,
Santraj, son of Balbir and Laxman, daughter
of Didara, son of Khemchand, Har panch
Sambhag 139 / 30890 Bhaag, Ratna, Hukmi,
Kartara, son of Deedara and Karmo,
daughter of Khemchand, son of Prag Har
panch, Sambhag 139 / 37068 Bhaag, Tehru
urf tejbhan, son of Savatri, daughter of
Khemchand, 139 / 185340 Bhaag , Bhateri
widow Prem son Diwan 43 /18534 Bhaag,
Sanjay Sita son Prem son Diwan Har Do
Sambhag 124 /9267 Bhaag, Ramphal son
Harichand son Kundan 41275 /18515466
Bhaag, Dhanno wife Natha son Lalchand 20
/2997 Bhaag, Mrs. Ritu Rani wife
Khushiram Son Kundan 95/6178 Bhaag.
91//11/1 Min

91//2 Min

Private

Agriculture

0.0303

2/2 (0-12) (Mutation No. 4270) - Khajani
widow Mansingh son of Dhanraj 1/10
Bhaag, Rajbala widow Gurdeep son and
Gurpreet daughter Ramphal son of Man
Singh Har Three Sambhaag 1/10 bhaag,
Ramdiya son of Risala son of Singh 1/5
Bhaag Ramdiya son and Santosh daughter of
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Maha Singh Son Dhanraj Har Do Sambhag
1/5 Bhaag, Dhanpati Widow Rai Singh Son
Dhanraj 1/25 Bhaag, Amrit lal, Son Jai
Singh Son Dhanraj 1/12 Bhaag Shakuntala
Daughter Jai Singh Son Dhan Raj 1/60
Bhaag Singh, Narendra Singh Son Sukhadai
Daughter Jai Singh Har Do Sambhag 1/60
Bhaag, Balwan, Rajbir son of Rai Singh son
of Dhanraj Har Do Sambhag 4/25 Bhaag,
Wasideh Bohati Devi widow Mahendra
Singh son of Jai Singh 1/36 Bhaag Praveen
Saharan son and Anita Mahendra Singh son
of Jai Singh Har Do Sambhag 1/24 Bhaag
Santosh Devi Widow Devi Memorial Son
Rakesh Kumar Son Mahendra Singh Har Do
Sambhag 1/72 Bhaag.

91//2 Min

8 91//9 Min Private

Agriculture

0.0025

9/1 (0-1) Sukhwinder Singh, son of Salinder
Singh, son of Tara Singh, son of Bajira, Har
Do Sambhag, 1/3 Bhaag, Pawan, son of
Sunil, son of Dharam Singh, son of Vazira,
Har Do Sambhag, 1/3 Bhaag, Laxmichand,
Dalbir Singh, Shesh Kumar, Ishwar Singh,
Balbir, Satpal, son of Nattha Singh, son of
Bajira, Har Chhaa sambhag 1/3 Bhaag
wasideh

91//9 Min

Total||

0.1414|
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